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Order with Signature 
Office note as to 

action (if any) 
taken on orde 

Heard Shri 3. Nayak,learned 

Courel for the applicant and Shri Zshok 

L:hanty, learned Senior Stazing Counsel 

(Central). 5hri Nayk has Bypmed orought 

to ruy notice a representation filed by bin 

oetorc the Director crErai,Archeological 

urve of Ir'$ia ,Janpath, New Dethi-2 

doted 3-6-1996 and the said authority 

is impleaded as Respoent io.2 in this 

Criqirial ApplicatiLn Shri Nayak ds not 

want to contrst this Original Application 

any further on nerits The original 

çpliction is disposed of with a' 

direction to espIent No.2 to dispose of 

thc representation of the applicant dated 

3._6-96 within a period of three weeks 

frorn the dao rf  receipt of a copy of 

thir order. The applicant 'shall oe bouri3 

o 	the orders of the Director Gene ral, 

espandent No.2 in this regard. 0. A. is 

dis:. osed of. Till the rcpresentation is 

dip )ed of the transfer pfthe applicant 

i 	he re by stayed. 
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